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 SAWAI  SINGH  SISODIA):  On  behalf

 of  Shri  Pranab  Mukherjee,  ।  beg  to

 move  for  leave  to  introduce  a  Bill

 further  to  amend  the  Charitable  En-

 dowments  Act,  1890.

 MR.  DEPUTY-SPEAKER:  The  ques-

 tion  is:

 “That  leave  be  granted  to  intro-

 duce  a  Bill  further  to  amend  the

 Charitable  Endowments  Act,  1890.”

 The  motion  was  adopted.

 SHRI  SAWAI  SINGH  SISODIA:  ह

 introduce  the  Biil.

 13.15  hrs.

 The  Lok  Sabha  then  adjourned  for

 Lunch  till  Fiften  minutes  past  Two

 of  the  Clock.

 The  Lok  Sabha  re-assembled  after

 Lunch  at  Seventeen  minutes  past
 Fourteen  of  the  Clock,

 [Mr.  DeruTy-SreaKer  in  the  Chair]?

 MATTERS  UNDER  RULE  377

 NEED  TO  RESTART  THE  CLOSED  KATIHAR

 JUTE  MILLS  OF  BIHAR

 SHRI  TARIQ  ANWAR  (Katihar):  I

 want  to  draw  the  attention  of  the

 Unjpn  Commerce  Minister  towards  the

 reported  lock-out  and  closing  (!0 1  of

 the  katihar  jute  mills,  Katihar  ‘Bikar).

 As  I  caine  to  know  the  Jute  Mill  was

 continuing  sick  due  to  mismanage-
 ment  aud  paucity  of  funds.  The  elec-

 tricity  department  has  disconnected

 power  supply  to  the  mill  following

 heavy  arrear  pending  against  it.  Due

 to  the  closing  of  the  Jute  Mill,  thou-

 sands  of  poor  labourers  and  _  their

 families  will  starve.  As  I  am  the  re-

 presentative  of  the  areas,  I  have  the

 moral  responsibility  to  get  it  reopened.

 50  ]  request  Commerce  Minister  to

 personally  intervene  and  get  the

 Katihar  Jute  Mills  restarted  so  that
 the  labtturers  could  get  their  earning
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 India  extraordinary,  Part  2,  Section  II  dated

 ।

 Matter  under  Rule  877  612

 and  livelihood.  I  also  réquest  the

 Finance  Ministry  to  allot  adequate
 funds  for  the  payment  of  electricity

 arrears  and  other  recurring  expendi-

 ture.

 (ii)  LATE  RUNNING  0r  2nrrs  ON

 BaREILLY-PILIBHIT-SHAHJAHNFUR-
 BaHERI-BUDAUN  SECTION  OF

 t.  नि, 8१९

 इस  समस्या  का  विशेष  रूप  से  लेकर  एन
 .

 इ.  राह  डली  पौसें जर्स  एसोसिएशन  तथा

 एन.  इ.  आर.  के.  इज्जत  नगर  डिवीजन  के

 अधिकारियों की  एक  बैठक  9.8.81 को को

 बदायूं में  हाई  थी,  जिसमें  अधिकारियों

 नैट्रेन्सका को  ठीक  समय  पर.  चलाने  का

 आश्वासन  दिया.  था  ।  समझ  में  नहीं

 आता  कि  50-60  किलोमीटर के  अन्दर  ही

 जाती  हाँ  1  इस  बठक  के  पश्चात् भी  लोट

 रनिंग  कम  हाना  ता  दूर  उल्ट  बढ़  गया

 भी  स्वीकार  कर  ।


